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Impact of Faulty Distribution System 
of Furnace Oil on industries in 

Punjab

9249. SHRI MOHINDER SINGH 
GILL;

SHRI DEVINDER SINGH 
GARCHA:

Will the Minister of PETROLEUM 
AND CHEMICALS l>e pleased to 
state:

(a) whether furnace oil shortage 
caused by the faulty distribution sys­
tem of I.O.C. and other oil-selling 
agencies has very seiiously affected 
the industrial oector m Punjab;

(b) whether many bogus concerns 
are procuring oil from I.O.C. and other 
agencies and selling the same in black- 
m arket reaping rich pxofits; and

(c) if so, w hether Government have 
received any representations from the 
State’s industrial units to revise its 
policy of oil distribution?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN): (a) Guidelines for distribu­
tion of available furnace oil are laid 
down by the Standing Committee on
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Furnace Oil constituted by the Gov­
ernment. Oil companies including the 
IOC follow the distribution pattetfe 
decided by the Standing Committee- 
According to these guidelines oil com­
panies were meeting since January 
1974 upto 90 per cent of customers 
requirements based on their 1973 off­
takes. Fnom May onwards certain 
specified industries'? will continue to 
get 90 per cent requirements as above 
but cut? to other industries will be 
increased by a further 1C per cent.

CD) Government have sinee issued 
Furnace OH (Fixation of Ceiling Pri­
ces an^ Distribution) order, 1974 
which has come into effect from 1st 
April 3 974. This Order prohibits sale 
of furnace oil by any pe.’si>n other 
than a dealer and provides with the 
necessary powers to the State Govern­
ments for taking action against black- 
marketmg and other malpractices

(c) Representation have been receiv­
ed from individual industrial units 
from time to time with regard to the 
system of distribution as also require­
m ents of individual units. These are 
considered by the Standing Committee 

.on Furnace Oil on the recommenda­
tions from the respective controlling 
authorities and in line with the gene­
ra l policy.

Setting up of an Electronic Complex in 
Chandigarh

9250. SHRI MOHINDER SINGH 
GILL- Will the Minister of IRRIGA­
TION AND POWER be pleased to 
state:

(a) whether an officer of the Insti­
tute of Designs of Electrical Instru­
ments along with a United Nations 
expert recently visited Chandigarh in 
connection with the setting up of an 
electronic complex to boost the power 
supply in the Union Territory; and

(b) if so, when will this scheme be 
finalised and work started oh the pro_r 
'ject?

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRA­
SAD): (a) and (b). Information is
being collected ®*nd will be laid on the 
Table of the House.

Loss caused by anti-social elements to
Railways during the last one year

9251. SHRI N. TOMBI SINGH: 
Will the Minister of RAILWAYS 
be pleased to state:

(a) whether Government have as­
sessed the amount of losses caused by 
anti-social elements to passenger 
trains and local shuttle trains in the 
rural areas during the last year; and

(b) if ao, the salient features there­
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS 03HRI 
MOHD. SHAFI QURESHI): (a) Yes,
Rs. 9.50 lakhs approximately.

(b) Anti-social elements committed 
theft and damages of the coach fitt­
ings such as, fans, bulbs, dynamos, 
etc. at opportune moment and places, 
particularly at wayside stations of th e  
rural areas, where Railway Protection 
Force Staff are not posted.
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